. ACT No. XXVIor 1942.
_.‘[PASS#D#& THEINDIAN L_EGISLATU#E.'] |

" (Beceived the -a&s'mtrof the Governpr- General ‘on the let
E . October, 1942.) E :

_An Act to i:bnfer'éﬁpplemental powers on. the Federal.

o Gowrt. 0 .

Y HEREAS it ' is expedient to confer ‘certain R

2 supplemental powers on the Federal Court HE o
It is hereby enadted .as follows :— L o o
1. This Act may be called the Federal - Court smorttitis, -

.. (Supplemental Powers) Act, 1942, ~ + = ' C

- 2. The Federal Court shall have power to delegate Powerto -
- to the Registrar of ghe Court or any other’official of ~d°lfgm émﬁ' :
" the Court, by name or generally by designation, any
 judicial, - quasi-judicial -and non-judicial duties and
‘tho Registrar ot such official in the discharge of any such

& delegated duties shall have power to administer oaths.
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